IN THE NATIONAL COMPANY LAW TRIBUNAL, NEW DELHI
COURT-NI

Item No.-142
IB-910(ND)/2020

EN THE MATTER OF: .

Avon Ispat & Power Limited "L WGOPERATIONAL CREDITOR
A%

FSema Engineering Industrias Ltd. «..CORPORATY DEBTOR

SLCTICTH : :
Ulls 8 IBC code 2018 : ) Crder delivered on 03.62.2021

CORANM:
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EMEXR (JUBICIAL)
SHR] NARENDER XUMAR BHOLA
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Due 5 ponsity oi time, the matter is adiourned as directed .by Hon’ble

]\' /f,a vh ’-g_:\rn

NICPRVRS R R R T

cooucun on (1.04,2021.
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{Madhn Naruala)
Court Officer



